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09.02.2010 

Hon. Mr. A.K. Gaur (JM) 
Hon. M..rs. lvf.a..::tlulika Gautam (AM) 

Learned counsel for the applicant has 
sent illness slip. Court is reluctant not to 
adjourn such old cases on any ground 
whatsoever, hence illness slip is rejected, the 
0 A ' di ' d d f: i d c ., "-· ts isrrusse m e au t an tor non 
prosecution. 
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